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FORMA
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board ofIndia (Insolvency Resolution
Process for Corporate Persons) Regulations 2016),

For the Attention of the Creditors of
Mis. SHAAN TECHNOLOGIES INDIA PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor
Mis. SHAAN TECHNOLOGIES INDIA

1 PRIVATE LIMITED Ii

2 Date of incorporation of corporate debtor 08th June, 2011'

3
Authority under which corporate debtor is Registrar of Companies - Chennai
incorporated 1registered

4
Corporate Identity No.1 Limited Liability U72200TN20 11PTC080982
Identification No. of corporate debtor

Address of the registered office and NO.36, Mayura Complex, I
5 principal office (if any) of corporate debtor 48 Dhanappa Mudali Street,

- ;.-- Madurai, Tamil Nadu - 625001, India.
~.~ ~~~ment date in respect 23rd December, 2020 [Order ofNCL T,7 :". '6 .

I '~o;,;11G04iR~iQrate,de' I. ' Chennai Division Bench-I IBA/24 112019], ')
""I , " . _ IlUH~ &.. •

:~,,~,~r~~trm~~W~~~/~ure of insolvency 21st June, 20217....,I"'--t· ~',' -reso m-Wn'P,rof'_e .'
,_' .•:: ~ _ w!.--~..7

Name and-registration number of the UTHUKULI VENKAT RAO SUJATHA-
8 insolvency professional acting as interim Reg No.: IBBIIIPA-001lIP-POI078/2017-

resolution professional 18111791
Address and e-mail of the interim resolution CA U V Sujatha II9 professional, as registered with the Board Insolvency Professional

Address and e-mail to be used for 10/2, Rams Court, Balaji Nagar 1st Cross,

10 correspondence with the interim resolution
Advaitha Ashram Road, Salem,

ITamil Nadu - 636004
professional e-mail: suia2122ra2!!mail.com

11 Last date for submission of claims 06th January, 2021

Classes of creditors, ifany, under clause (b) I

12
of sub-section (6A) of section 21, Not available as per information available
ascertained by the interim resolution with IRP.

Iprofessional
Names of Insolvency Professionals

13
identified to act as Authorised
Representative of creditors in a class Not Applicable

(Three names for each class)



(a) Relevant Forms and www.ibbi.gov.in -7 Quick Links-s

(b) Details of authorized representatives Downloads -7 IBBI(lnsolvency Resolution
14 are available at: Process for Corporate Persons) Regulations,

2016.

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the Mis SHAAN TECHNOLOGIES INDIA
PRIVATE LIMITED on 23rd December, 2020 [IBAl24112019].
The creditors of Mis SHAAN TECHNOLOGIES INDIA PRIVATE LIMITED are hereby
called upon to submit their claims with proof on or before 06th January, 2021 to the interim
resolution professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.
The Proof of Claims is to be submitted as per following specified forms.
Form B - For claims by Operational Creditors
Form C - For claims by Financial Creditors
Form D - For claims by Workmen and Employees
Form E - For claims by authorized representatives of Workmen and Employees
Submission of false or misleading proofs of claim shall attract penalties.

Date: 27-12-2020
Place: Salem.

Interim Resolution Professional
Regn.No: IBBI/IPA-00I/IP-POI078/2017-18/11791
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Southern Railway cancels Tejas Exp
E X P R E S S  N E W S  S E R V I C E  
@ Madurai

Southern Railway has can-
celled the Tejas Superfast Ex-
press from January 4 due to 
poor patronage of  passengers 
and the refund for the re-
served tickets would be 
disbursed to the pas-
sengers soon. 

Train No. 02613 
Chennai Egmore to 
Madurai Tejas special 
train (6 days a week, ex-
cept Thursday) leaves 
Chennai Egmore at 06.00 am. 
and reaches Madurai at 12.20 
pm on the same day. In the Re-
turn Direction, Train No. 
02614 Madurai to Chennai 
Egmore Tejas Special train (6 
days a week, except Thursday) 

leaves Madurai at 03.15 pm 
and reaches Chennai Egmore 
at 9.30 pm on the same day. In 
view of  the pandemic, the 
number  o f  passeng ers  
travelling in Tejas has re-
duced drastically.

Speaking to TNIE, an  
official from Madurai 

Division of  Southern 
Railway said that the 
Chennai - Madurai 
Tejas Express was  
occupied by only 43 

per cent of  passengers 
in October and in Novem-

ber, the express train saw an 
attendance of  below 50 per 
cent passengers. 

Refund would be given to 
the passengers who had 
booked tickets in Tejas Super-
fast Express.

Railway extends 
festival special trains 
Madurai: Southern Railway has 
extended all festival special 
trains. Officials said that train 
no.06352 Nagercoil to Mumbai 
special train would be 
extended from January 3 to 
January 31. Train no.06351 
Mumbai to Nagercoil Express 
has been extended from 
January 4 to February 1. Train 
no.06053 Madurai to Bibaher 
weekly special train would be 
extended from January 7 to 
January 28, he said. The 
following trains running 
between Rameswaram and 
Okha, Tirunelveli and Bilaspur, 
Tirunelveli and Mumbai Dadar, 
and Tirunelveli and 
Gandhidham are extended. Collector M Arvind offering floral tribute at the Tsunami memorial, Kanniyakumari 

Fishermen observe 16th anniversary of Tsunami
E xpress       N ews    S ervice      
@ Thoothukudi

Fishermen stayed away from 
fishing to mark the 16th anni-
versary of  Tsunami which 
killed several hundreds of  peo-
ple. The Tsunami waves struck 
the Coromandel coast on De-
cember 26, 2004 and devastated 
the coastal regions. 

In Thoothukudi, the giant 
Tsunami waves washed away 
three fishermen and nine per-
sons were killed at different 
tourist places. At least 19,625 
families were affected. The 
fishermen who belong to mech-
anised fishing vessels and 
country boats stayed away from 
fishing, and held special 
prayers. They lit candles and  
also showered flower petals and 
poured milk in the sea.

Floral tribute for victims 
at Tsunami memorial
Nagercoil: On the 16th Tsunami 
anniversary, the residents offered 
floral tribute and prayed at the 
Tsunami cemetery. At Kottilpadu 
coastal village, parish priest 
Father C Raj began a silent 
procession. Similarly, floral tribute 
was paid to the victims at other 
coastal villages in the district.

Residents pay homage to 
the victims in Nellai
Tirunelveli: Residents of 
Idinthakarai paid homage to the 
victims of Tsunami on Saturday. 
Marking the 16th year of the 
tragedy, they conducted a prayer 
ceremony in nearby churches and 
later poured water, sprinkled 
flower petals in the sea waters 
paying homage to the victims.

COP-ING WITH THE PANDEMIC
2020 is a year like no other, trying. The year saw police department waging a war 

against criminals and an invisible enemy: Coronavirus. The virus attacked hundreds 
of men in khaki and even killed three. But the department has managed to deal with 

it by devising new strategies. Vignesh V @ Madurai

express ILLUSTRATION

As there arose a need for 
additional police strength, the 

department recruited 529 
persons during the lockdown

Cops who fell  
prey to Covid

SSI P Malarsamy 

SSI Pandi 

SSI N Uma Shankar

New officials 
Inspector General of Police (IG) 
South Zone Dr S Murugan, City 

Commissioner of Police Prem 
Anand Sinha, Deputy Inspector 

General of Police (DIG)-Madurai S 
Rajendran, Superintendent of 

Police (Madurai) Sujit Kumar and 
Deputy Director (south region) of 

the Fire and Rescue Service 
Department (TNFRSD) N 

Vijayakumar and District Officer 
of the department S Vinoth 

Murder cases 
 Kunnathur village panchayat 
president P Krishnarajan and 
the panchayat helper 
Munayasamy were hacked to 
death. K Senthil (40), brother 
of notorious rowdy ‘Varichiyur’ 
Selvam, and his relative P 
Balaguru (46) were arrested 
later 

 G Lavanya (35) of Bharathi 
Ula Street was murdered by her 
husband and his aides for 
property 

 A five-member gang of armed 
men hacked V Murugan (40), a 
patient undergoing treatment 
at ICU of Government Rajaji 
Hospital, to death. The suspects 
were arrested later

 Three of a family arrested in 
connection with a female 
infanticide in Checkanurai police 
station limit.

Gang war continues 
The long-running war between 
VK Guruswamy and Rajapandi 
gangs is continuing in this year as 
well. Two petrol bombs were 
hurdled at the house of former 
DMK zonal chairman VK 
Gurusamy, damaging eight 
vehicles parked in the area. The 
notorious rowdy, wanted in 25 
cases and a prime accused in the 
gang war, S Kalimuthu alias 
Vellaikaali (32), was arrested and 
he was detained under Goondas 
Act.

Money laundering 
Seven persons were arrested for 
attempting to convert `3.85 lakh 
Brazilian currency through illegal 
means. Similarly, the city arrested 
also arrested a 5-member gang 
for stocking 239 counterfeit `500 
denomination notes. A 32-year-
old history-sheeter posed as a 
police personnel and cheated 9 
persons in Madurai and Sivaganga 
districts by seizing their 
properties. He had claimed that 
they had violated the 144 CrPC in 
Madurai and Sivaganga districts.

IDOLS recovered
Panchaloga idols were 
stolen  from Sri 
Petchiamman Temple 
in Madurai city. The 
idols  were later 
recovered and three 
persons were arrested  
in connection with  
the case. 

Medical crime
 A quack, Selvaperumal of 

Mettu Street in 
Bethaniyapuram, booked 

for administering an 
expired medicine to a 

patient who approached 
him, complaining fever. 

Animals 
Tiruparankundram 

Subramaniyasamy Temple 
elephant Deivanai killed its 

mahout S Kalidass alias 
Kali; A dog sacrificed its 

life to save its owner 
during a country made 

bomb explosion at 
Goundanpatti near 

Palamedu

Petrol bombs were hurdled at 
the house of former DMK 

zonal chairman VK Gurusamy, 
damaging eight vehicles 

parked in the area. And, a 
rowdy, wanted in 25 cases,  
S Kalimuthu was arrested 

Sources

CBCID
The CB-CID officials conducted an inquiry related to arrested Sri Lankan criminal 
Angoda Lokka; Nine were arrested in connection with PM Kisan scam in Madurai

Setback for the police  
In the wake of Sathankulam custodial death case, 
the Executive Director of People’s Watch Henri 
Tiphagne in Madurai has demanded to set up the 
state/district police complaints authority to inquire 
the allegations like misconduct and abuses of police 
personnel in district/state level as “it would bring 
change in police culture”. 

A 20-year-old youth Ramesh of Anaikaraipatti 
village was found hanging  after he was allegedly 
taken to police station for questioning in connection 
with his brother’s elopement with a minor girl. The 

family members claimed he died due to custodial 
torture but the police attempted to project it as 
suicide. Subsequently, two police officials 
were transferred. 

Similarly in April, an aged man A 
Abdul Rahim alias Kuttai 
Maraikayar died allegedly due 
to police attack. Though the 
family initially staged a 
dharna, they 
withdrew it later.

Firemen killed
Two firemen killed wihile fighing fire in the city 
limit on the day of Deepavali.

   I, Ex.No 14493371W Rank: NK,
E.KUMAR Son Of Esakkimuthu, Indian,
Hindu, Aged 57 Years, residing at
Door No.8, Subramaniasamy Kovil
Vadakku Mada Veethi, Sattur - 626203,
District Virudhunagar, State Tamil Nadu.
In all My Army Records my Wife’s
V.MEENAKSHI Date of Birth was
Wrongly entered as 13.04.1969. I
Solemnly affirm that my Wife’s correct
Date of Birth is 17.04.1969 as per all
documents.

E.KUMAR (Husband)

CHANGE OF
DATE OF BIRTH 
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